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forward and set off of the loss and
depreciation allowance shall apply ac-
cordingly. The Central Government
have finalised guidelines on the condi-
tions to be fulfilled in regard to eligi-
bility for tax-concessions. With a
view to advise the Central Govern.
ment, a Committee consisting of the
following officers has been  notifled
as the “specified authority” for the
purposes of section 72A of the Income-
tax Act, 1961:—

Chairman

1. Sccretary Department of in-
dustrial Development, Ministry of
Industry, Government of India.

Members

2. Secretary, Department of Com-
pany Aflairs, Ministry of Law, Jus-
tice and Company Aflairs, Govern-
ment of India.

3. Secretary, Ministry of Iabour,
Government of India.

4. Secretary. Department of Eco-
nomic Affairs, Ministry of Finance,
Government of India.

4, Chairman, Central Board of
Direct Taxes, Department of Re-
venu, Ministry of Finance, Gov-
ernment of India.

The “specified authority” will scru-
tinise applications for mergers received
from the interested companies and
adjudge whether the test of public in-
terest is met, with reference inter-
alia, to the guidelines referred to above
and make recommendations to the
Central Government on case fo case
basis. No specific report is required
to be submitted by the “specified
authority” to the Government. It
would be an endeavour of the “speci-
fled authority” fo dispose off applica-
tions for mergers as expeditiously as
possible.
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Equipments at Rabindra Rangashala,
New Delhi

1988. SHRI BHAGAT RAM: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government are aware
that the imported foreign sound and
electric equipment in Rabindra Ran-
gashala, New Delhi, is getting rusted
and is not being properly used; and

(b) if so, the steps taken for proper
maintenance?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) The sound and
electrical equipment including the im-
ported equipment in Rabindra Rang-
shala is used as per requirement of
the various programmes held at the
Rangshala. However, due to infre-
quent use of the Rangshala, the opti-
mum utilisation of the equipment has
not been possible.

(b) With a view to effect economy
in the expenditure, the maintenance
of the equipment is being looked after
by the Civil Construction Wing of the
All India Radio.
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Rural amd Urban Unemployed and
creation of Jobs

1990. SHRI S. R. DAMANI:
SHRI R. KOLANTHAIVELU:

Will the Minister of PLANNING be
pleased to state:

(a) whether Government have col-
lected up-to-date figures of rural and
urban unemployed in the country,
State-wise and if so, the details there-
of;

(b) what is the yearly target fixed
for creating new jobs and whether it
will take care to provide employment
to the new numbers being added to
the lists while clearing the packlog;

(c) how many new jobs have been
created in the current year and how
many have been provided, State-wise;
and





